
C e n tra l  A d m in is t r a t iv e  T r ib u n a l ,  Lucknow Bench, Lucknow 

O r ig in a l  A p p l ic a t io n  N o.443/2003 and CCP N o.8/2004 

t h i s  th e  7 th  day o f  J u l y ,  2004 

HON'BLE 5HRI S .P .  ARYA, MEMBER (A)

HON'BLE 5HRI M.L.5AHNI, MEMBER (J )

0 .A . NO. 443/2003

Dr. J a i  K aran, aged abou t 46 y e a r s  son o f  S r i  Ram Baran 

p r e s e n t ly  p o s te d  as  R eg ional D i r e c t o r ,  H ea l th  and Family 

W elfa re ,  G ovt, o f  I n d i a ,  Lucknow and r e s i d e n t  o f  31 Type 

V-A, Akansha P a r i s a r  P ocket , Block B, Jank ipuram , 

Lucknow.

. . .A p p l ic a n t

By Advocate: Sri I.H. Farooqui.

V ersus

1. Union o f  In d ia  th ro u g h  i t s  S e c r e t a r y ,  H ea l th

D epartm ent, New D e lh i .

2. Dy. S e c re ta ry  to  th e  Govt, o f  I n d i a ,  D epartm ent

o f  H e a l th ,  New D e lh i .

3. D i r e c to r  G e n e ra l ,  H ea l th  S e r v ic e s ,  G o v t.o f  I n d i a ,

Nirman Bhawan, new D e lh i .

4. D i r e c t o r ,  N a tio n a l  A nti M a la r ia  Programme, 22,

Sham Nath Marg, N ew,Delhi.

. . .R e s p o n d e n ts  

By A dvocate: S r i  G .S. S ikarw ar and S r i  S u n il  Sharma 

CCP No. 8/2004

Dr. J a i  K aran, aged abou t 47 y e a rs  son o f  S h r i  Ram B aran , 

p r e s e n t ly  p o s te d  as  R eg ional D i r e c t o r ,  H ea l th  and

Family W e lfa re ,  Govt, o f  I n d i a ,  Lucknow and r e s i d e n t  o f  

31, Type V, Akansha P a r i s a r  , P ocket B, Jank ipuram ,

Lucknow.

...Applicant

By Advocate: Sri I.H.Farooqui

Versus

1. Shri J.V.R. Prasada R a o ,Secretary to the Govt, of

India, Ministry of Health and Family Welfare, Nirman
Bhawan, New Delhi. .
2. Dr. S.P.Agrawal, Director General, Health Services,

V



Govt, o f  I n d i a ,  M in is t ry  o f  H e a l th  and Family W e lfa re ,  New 

D e lh i .

3. Dr. Jo tn a  Shokhey, D i r e c t o r ,  N a t io n a l  A n t i -  M a la r ia

Programme, 2 2 ,Sham Nath Marg, D elh i-110054 .

. . .R esponden ts  

By A d v o ca te :S r i  G .S .S ik a rw ar  and S r i  S u n i l  Sharma

ORDER (ORAL)

BY HON'BLE SHRI S .P .  ARYA, MEMBER (A)

The a p p l i c a n t  f i l e d  t h i s  O r ig in a l  A p p l ic a t io n  w ith

a p ra y e r  t o  quash th e  t r a n s f e r  o rd e r  d a te d  11 .9 .2003

t r a n s f e r r i n g  him from Lucknow to  Ahmedabad.

Heard c o u n se l  f o r  b o th  th e  p a r t i e s  and p e ru sed  th e

p l e a d i n g s .

O.A. No. 443/2003 and CCP No. 8 of 2004 i s

d isp o se d  o f  by a common o r d e r .

4. Counsel f o r  a p p l i c a n t  s t a t e s  t h a t  a p p l i c a n t  i s  

w i l l i n g  to  j o i n  t o  th e  t r a n s f e r r e d  p o s t  a t  Ahmedabad and

th e  O.A. i s  n o t  p r e s s e d .  However, he s t a t e s  t h a t  th e

a p p l i c a n t  in  pu rsu an ce  o f  th e  o rd e r  d a te d  1 9 .9 .2003  d id
n_-

n o t move on t r a n f e r  as th e  m ain tenance  o f  s t a t u s

quo was o rd e re d ,  he shou ld  be g iven  th e  pay f o r  th e  p e r io d

as he has n o t been p a id  s a l a r y  f o r  th e  p e r io d .
a

5. The contem pt a p p l i c a t i o n  Ĵ f o r  non com pliance o f
V ^ ^ V L  -

th e  o rd e r  w ith  r e g a r d ^  to^paym ent o f  s a l a r y  and f o r

no it g iv in g  th e  powers o f  th e  Head o f  D epartm ent. The

a p p l i c a n t  was r e t a i n e d  a t  Lucknow in  com pliance o f

s t a t u s  quo o rd e r  d a te d  1 9 .9 .2 0 0 3 .  He would be e n t i t l e d

to  th e  s a l a r y  in  acco rd an ce  w ith  e x i s t i n g  r u l e s  and

i n s t r u c t i o n s .  The re sp o n d en ts  a r e  . a c c o rd in g ly  d i r e c t e d
/  /

t o  pay s a l a r y  a d m is s ib le  t o  t h e  a p p l i c a n t  d u rin g  th e  

p e r io d  o f  s t a t u s  quo and h i s  r e t e n t i o n  a t  Lucknow in  

acco rd an ce  w ith  r u l e s  and i n s t r u c t i o n s  in  t h i s  r e g a r d .  .

6. With th e  above d i r e c t i o n s ,  O.A. and CCP a re
disposed of. No cost^

(M.L.Sahni)
Member (J )

(S.P.Arya) 
Member (A)


